
FORM A 

PUBLIC ANNOUNCEMENT 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016) 

 

FOR THE ATTENTION OF THE CREDITORS OF SANCHETI BUILDTECH 

PRIVATE LIMITED 

RELEVANT PARTICULARS 

1.  Name of corporate debtor Sancheti Buildtech Private Limited 

2.  Date of incorporation of corporate debtor 14/12/1994 

3.  Authority under which corporate debtor is 

incorporated / registered 

ROC Jaipur 

4.  Corporate Identity No. / Limited Liability 

Identification No. of corporate debtor 

U50103RJ1994PTC009165 

5.  Address of the registered office and principal 

office (if any) of corporate debtor 

Regd Office: 13, Hari Sewa Marg, Bhilwara, 

Rajasthan - 311001 

6.  Insolvency commencement date in respect of 

corporate debtor 

16/07/2024 

7.  Estimated date of closure of insolvency 

resolution process 

12/01/2025 

8.  Name and registration number of the 

insolvency professional acting as interim 

resolution professional 

Rishabh Chand Lodha                              

Regn. No: IBBI/IPA-001/IP/P-01075/2017-

2018/11766   

9. Address and e-mail of the interim resolution 

professional, as registered with the Board 

Add: E-5, Basant Vihar, Bhilwara – 311001       

Email: rishabhlodha57@gmail.com  

10. Address and e-mail to be used for 

correspondence with the interim resolution 

professional  

Add: E-5, Basant Vihar, Bhilwara – 311001       

Email:  cirp.sancheti@gmail.com  

11. Last date for submission of claims 30/07/2024 

12. Classes of creditors, if any, under clause (b) of 

sub-section (6A) of section 21, ascertained by 

the interim resolution professional 

Not Applicable 

13. Names of Insolvency Professionals identified 

to act as Authorised Representative of creditors 

in a class (Three names for each class) 

Not Applicable 

14. (a) Relevant Forms and  

(b) Details of authorized representatives  

are available at:  

(a) Weblink: 

https://ibbi.gov.in/en/home/downloads 
(b) Physical Address: Same as at point no. 09 

 

Notice is hereby given that the National Company Law Tribunal has ordered the 

commencement of a corporate insolvency resolution process of the Sancheti Buildtech 

Private Limited on 16th July, 2024.  

 

The creditors of Sancheti Buildtech Private Limited are hereby called upon to submit their 

claims with proof on or before 30th July, 2024 to the interim resolution professional at the 

address mentioned against entry No. 10. 

 

 

 

mailto:rishabhlodha57@gmail.com
mailto:cirp.sancheti@gmail.com
https://ibbi.gov.in/en/home/downloads


The financial creditors shall submit their claims with proof by electronic means only. All other 

creditors may submit the claims with proof in person, by post or by electronic means. 

 

Submission of false or misleading proofs of claim shall attract penalties. 

 

 

 

 

 

 

RISHABH CHAND LODHA 

Interim Resolution Professional 

Sancheti Buildtech Private Limited 

Regn. No: IBBI/IPA-001/IP/P-01075/2017-2018/11766 

AFA Valid upto: 30.10.2024   

 

Date – 18-07-2024 

Place - Bhilwara 



भाितीय दल को सर्यश््ेष्् सुडरधा देने का प््यास कि िहे है् : उषा
नई डिल़ली n भारा/डेेस्क

भारतीर ओलंविक संघ
(आईओए) की अध्रक्् िीटी
उरा ने बुिवार को कहा वक
िेवरस ओलंविक मे् भाग ले रहे
विलाव्डरो ्को उनकी िसदं का
सहरोगी सट्ाफ महुरैा करान ेके
वलए िेल मंत््ालर, आईओए
और राष््््ीर महासघंो ्न ेवमलकर
बहुत अच्छा काम वकरा।

उन्हो्ने इस शानदार
तालमेल िर गौर नही् करने के

वलए आलोचको् को लताड् भी
लगाई। िेल मंत््ालर ने 26
जुलाई से शुर् होने वाले िेवरस
ओलंविक िेलो् के वलए 117
विलाव्डरो ्और सहरोगी सट्ाफ
के 140 सदस्रो् को मंजूरी दी

है। इनमे् वनजी कोच, मानवसक
ट््ेनर और वफवजरोथैरेविस्ट भी
शावमल है्।

आईओए ववशेर र्ि से
प््वसद्् िेल वचवकत्सा ववशेरज््
डॉ. वदनशॉ िारदीवाला के
नेतृत्व मे् गवठत 13 सदस्रीर
िेल ववज््ान टीम भी दल के
साथ भेज रहा है। उरा ने
बुिवार को जारी बरान मे् कहा
आईओए मे् हम एक ऐसे रुग मे्
प््वेश कर चुके ह्ै, जहां

विलाड्ी हमारी रोजना और
तैरावररो् के के्द्् मे् है्।
विलाव्डरो ्और सहरोगी सट्ाफ
क ेसदस्रो ्के बीच सामानर् 3:1
अनुिात के बजार हमने इसे
1:1 अनुिात से थोड्ा बेहतर
करने के वलए कड्ी मेहनत की
है। उन्हो्ने कहा वक विलाव्डरो्
की हर मांग िूरी करने के
प््रासो् के बावजूद कुछ वरिोट््ो्
मे् काम की नकारात्मक तस्वीर
िेश करना वनराशाजनक है।

टेडनस टूऩाामे़ट

नागल और डंंेजेलवक की
जोडंी एलेकंजेंडर मुलर
और लुका वान असचे की
फंंांसीसी जोडंी से 3-6, 4-
6 से हार गई।

बस़़ाड (स़वीडन) n
भारा/डेेस्क

ओलंविक के वलए क््ालीफाई
कर चुके भारतीर टेवनस
विलाड्ी सुवमत नागल और
िोलै्ड के उनके जोड्ीदार
करोल ि््ेजेववक को रहां
नॉव्डिरा ओिन टेवनस टून्ायमे्ट
के िुर्र रुगल मे् सीिे सेटो् मे्

हार का सामना करना िड्ा।
नागल और ि््ेजेववक की

जोड्ी मंगलवार को 59 वमनट
तक चले मुकाबले मे्

एलेक्जे्डर मुलर और लुका
वान असचे की फ््ासंीसी जोड्ी
से 3-6, 4-6 से हार गई।

भारत के 26 वर््ीर

विलाड्ी ने हालांवक एकल वग्य
मे् अिनी चुनौती बरकरार रिी
है। ववश्् र्ैवकंग मे् 68वे् स्थान
िर कावबज नागल का अगला
मुकाबला अज््े्टीना के दुवनरा
के 36व्े नंबर के विलाड्ी
मावररानो नवोन से होगा।

इस बीच रोहन बोिन्ना
और एन श््ीराम बालाजी का
जम्यनी मे् हैम्बग्य ओिन म्े
जैकब श्नाटर और माक्ि
वॉलनर की जम्यन जोड्ी के
विलाफ िुर्र रुगल के िहले
दौर का मैच गुर्वार तक के
वलए स्थवगत कर वदरा गरा है।

बोिन्ना और बालाजी

िेवरस ओलंविक के वलए भी
जोड्ी बनाएंगे।

हैम्बग्य ओिन मे् भाग ले
रही एक अन्र भारतीर जोड्ी
जीवन नेदुनचेवझरान और
ववजर सुंदर प््शांत ने दूसरे दौर
का क््ालीफाइंग मैच जीतकर
मुख्र ि््ॉ मे् जगह बनाई।

इस भारतीर जोड्ी ने स्िेन
के सव्जयरो माट््ोस गोन््ेस और
जैम मुनार की जोड्ी को 4-6,
6-2, 10-8 से हरारा। अब
उनका मुकाबला वटम िुट्ज्
और केववन ि््ाववएट्ज् की
दूसरी वरीरता प््ाप्् स्थानीर
जोड्ी से होगा।

पेररस ओरिंरपक से पहिे
ग््ीक एथिीट का डोरपंग टेस्ट
पॉरिरटव
एथ्ेस, वार्ाा। िवेरस ओलवंिक क े वलए जाने
वाली ग््ीस की टीम का एक एथलीट डोविंग टसेट्
मे ्िावजवटव िारा गरा ह।ै ग्ी्स क ेराष्््ी्र डोविंग
रोिी सगंठन (ईओकेएएन) क ेसतू्ो्् क ेअनुसार,
टीम क ेफ्ा्ंस की राजिानी िवेरस क ेवलए रवाना
होने स ेिहल ेवकए गए िरीक्ण्ो् क ेबाद मवहला
ट््कै और फीलड् एथलीट क ेसकारातम्क िरीक्ण्
की िवु्ि् की गई थी। एथलीट क ेनाम का िलुासा
नही् वकरा गरा है। वनरमो् के अनसुार आरोिी

एथलीट दसूरे नमूना िरीक्ण् के वलए कह सकता
ह।ै कुल 101 ग्ी्क एथलीटो् न े26 जुलाई स ेशरु्
होन ेवाल ेआगामी िलेो् के वलए वटकट कटारा
ह।ै टै््क और फील्ड टीम म्े 14 एथलीट शावमल है,्
वजनमे ्से 10 मवहलाए ंह्ै।
श््ीलंका-ऑस्ट््ेललया की टीम
करेगी न्यूज्ीलै्ड का दौरा
क््ाइस्टचच्ा, वार्ाा। आगामी सत्् मे् श््ीलंका,
िावकस््ान और ऑस्ट््ेवलरा की टीम न्रूज्ीलै्ड
का दौरा करेगी। इसके अलावा इंग्लै्ड के साथ
तीन मैचो् की टेस्ट मैचो् की सीरीज् की घोरणा
िहले ही हो चुकी है। न्रूज्ीलै्ड की िुर्र टीम

घरेल ूसीजन् के दौरान छह वनड ेऔर आठ टी20
अंतर्याष््््ीर मैच िेलेगी, जबवक मवहला टीम छह
वनडे और छह टी20 म्े भाग लेगी। गव्मयरो् के
दौरान न्रूज्ीलै्ड वसरि्् इंग्लै्ड के साथ ही टेस्ट
सीरीज् िेलेगा जबवक वसतंबर और वदसंबर के
बीच न्रूज्ीलै्ड की टीम अर्ग्ावनस््ान (एक
टेस्ट), श््ीलंका (दो टेस्ट) और भारत (तीन
टेस्ट) के साथ टेस्ट सीरीज् िेलेगी। 2025-26
सीज्न म्े न्रूज्ीलै्ड को घरेलू िरती िर केवल
वेस्टइंडीज् के व्िलार् दो मैच िेलना है।

इंग्लै्ड सीरीज् के बाद न्रूज्ील्ैड की िुर्र
टीम वदसंबर के अंत से जनवरी के मध्र तक
श््ीलंका के साथ S20 और वनडे सीरीज्
िेलेगा। इसके बाद उनकी टीम िावकस््ान मे्

एक व््तकोणीर सीरीज् िेलने के वलए रवाना
होगी, जो 19 र्रवरी से शुर् होने वाले च्ैविरंस
ट््ॉर्ी के वलए एक तैरारी की तरह होगी।
र््िरिटी गोल्फ चै्रपयन्स िीग
का दूसरा सत्् दो रसतंबर से
नई दिल्ली, भाषा। भारत की 1983 ववश्् कि
ववजेता टीम के कप््ान और भारतीर िेशेवर
गोल्फ टूर (िीजीटीआई) के अध्रक्् कविल देव
के व््टवनटी गोल्फ च्ैविरन्स लीग (टीजीसीएल)
के दूसरे सत्् का आरोजन ब्ेगलुर् के प््ेस्टीज
गोल्फशर क्लब मे् दो से सात वसतंबर तक वकरा
जाएगा। 

नागल और डंंेजेलवक की जोडंी नॉलंडजया ओपन से बाहर

पेलरस की मेयर ने ओलंलपक से
पहले सफाई लदखाने के ललए सीन

नदी में डुबकी लगाई
पेदिस, एपी। िेवरस की मेरर ऐनी वहडाल्गो ने महीनो् िहले

वकरे गरे अिने वादे को िूरा करते हुए नौ वदन बाद शुर् होने
वाले 2024 ओलंविक के दौरान तैराकी स्िि्ायओ् की मेजबानी

के मद््ेनजर सीन नदी की स्वच्छता वदिाने के वलए बुिवार को
इसमे् डुबकी लगाई। ‘वेटसूट’ िहनकर वहडाल्गो ने अिने

कार्ायलर वसटी हॉल और नोट््े डेम कैथेि््ल के िास नदी मे्
छलांग लगाई। िेवरस 2024 के प््मुि टोनी एस्टांगुएट और

िेवरस क््ेत्् के शीर्य सरकारी अविकारी माक्ि वगवलरूम भी उनके
साथ शावमल थे। वहडाल्गो ने नदी से बाहर वनकलते हुए कहा,
िानी बहुत अच्छा है। थोड्ा ठंडा है, लेवकन इतना िराब नही्
है। रह 26 जुलाई से शुर् होने वाले ओलंविक िेलो् से िहले

नदी की स्वच्छता वदिाने का प््रास है वजसमे् सीन नदी िर
नावो् िर विलाव्डरो् की िरेड भी शावमल है। जून के शुर् मे्

जल गुणवत््ा जांच मे् ई कोलाई बैक्टीवररा का असुरव््कत स््र
वमला था वजसके बाद हाल ही मे् सुिार हुआ। नदी की

स्वच्छता के वलए डेढ् अरब डॉलर का िच्ाय वकरा गरा है।
सीन नदी के प््दूरण स््र को लेकर भी वचंता बनी हुई है

वजससे हर वदन नदी के िानी की जांच की जा रही है और हाल
मे् जांच के िवरणामो् मे् सुिार वदिा है।

ओलंलपक में पदापंजण के ललए तैयार हैं
पैदल चाल के एथलीट सूरज पंवार

नई दिल्ली, भाषा। बचिन से ही वविरीत िवरक्सथवतरो् का
सामना करने वाले िैदल चाल के एथलीट सूरज िंवार वमव््शत
स्िि्ाय के वलए जोड्ीदार नही् होने के भी बावजूद अिने िहले

ओलंविक िेलो् मे् भाग लेने के वलए िूरी तरह से तैरार है्।
िंवार को बचिन से ही उतार चढ्ाव वाली वजंदगी जीने का
अनुभव है। रह 23 वर््ीर एथलीट जब वशशु था तब उनके

फॉरेस्ट गाड्य विता उदर वसंह िंवार िेड्ो् की अवैि कटाई को
रोकने की कोवशश करते हुए ड््ूटी के दौरान मारे गए थे।

उनकी मां िूनम ने उन्हे् अकेले ही िाला, जो देहरादून के िास
एक गांव मे् वन ववभाग की नस्यरी मे् काम करती थी् और

अिने बेटे को िेलो् म्े आगे बढ्ने के वलए प््ोत्सावहत करती थी
िंवार नेे कहा,मै्ने इससे िहले कभी मैराथन िैदल चाल

वमव््शत वरले मे् भाग नही् वलरा है और रह िहला अवसर होगा
जब इसमे् भाग लूंगा। इसवलए मै्ने वकसी समर को अिना

लक्््र भी नही् बनारा है। लेवकन रह अिने देश का
प््वतवनवित्व करने से जुड्ा है और मै् अिना सव्यश््ेि्् प््दश्यन

करने की कोवशश करं्गा। इस स्िि्ाय को िहली बार अप््ैल मे्
तुक््ी के अंताल्रा मे् ववश्् एथलेवटक्स िैदल चाल टीम

चै्विरनवशि मे् शावमल वकरा गरा था। इसे ओलंविक मे् िहली
बार शावमल वकरा गरा है।

सार समाचार राम, अजंजुन और एकलवंय के देश में !
n राजे्द्् सजवान

विछले सालो् की तुलना मे् भारतीर
तीरंदाज इस बार कुछ ज्रादा ही
उत्सावहत और ऊज्ाय से भरे हुए ह्ै।
उनके जोश को देिते हुए रह माना
जा रहा है वक िेवरस ओलक्मिक मे्
भारत को तीरंदाजी मे् दो-तीन िदक
वमल सकते है्। ववश्् कि और
एवशराई िेलो् मे् स्वण्य िदक जीतने
वाल ेअवभरेक वम्ाय न ेएक साक््ात्कार
मे् रहां तक कहा वक िेवरस
ओलक्मिक मे्  एक बार िाता िुला
तो हमारे तीरंदाज िदको् की झड्ी
लगा दे्गे। 

राम, अज्यनु और एकलव्र क ेदशे
मे् : जी हां, आि ठीक फरमा रहे ह्ै
अवभरेक जी। बस बात िाता िुलने
की ही है जो वक 36 साल से िुल नही्
रहा।  रह हाल उस देश का वजसने
राम, अज्युन और एकलव्र जैसे

िनुि्यर िैदा वकए है्। 1988 के वसरोल
ओलक्मिक म्े भारत ने िहली बार
भाग वलरा। चार साल बाद 1992 के
बाव्सयलोना ओलक्मिक म्े वलम्बा राम
िदक के एकदम करीब िहुंचे लेवकन

चूक गए। रही अब तक का श््ेि््
प््दश्यन है। आगे भी वलम्बा ने प््रास
वकए िर कामराबी नही् वमल िाई।
उनके बाद की िीढ्ी के तीरंदाजो् ने
ववश्् और एवशराई स््र िर िदक

जीते लेवकन ओलक्मिक िेलो् मे्
नाकाम रहे। एक बार वफर छह
भारतीर तीरंदाज ओलक्मिक मे् िाता
िोलने के इरादे से जा रहे है्। उनका
जोश हमेशा की तरह सातवे् आसमान
िर है। तर्णदीि रार और दीविका
कुमारी चौथी बार  ओलक्मिरन
कहलाएंगे  लेवकन एक बार भी उनके
तीर वनशाने िर नही् रहे। संभवतरा
रह उनका आविरी ओलक्मिक होना
चावहए। उन िर सरकार ने करोड्ो्
र्िरे िच्य वकए है् लेवकन िदक नही्
जीत  िाए। िुर्र तीरंदाजो् मे्
तर्णदीि रार, िीरज और प््वीण
जािव जबवक मवहला वग्य मे् दीविका,
भजन कौर और अंवकता चौिरी
चुनौती िेश कर्ेगे। देिना रह होगा
वक दव््कण कोवररा, अमेवरका, इटली,
फ््ांस, इंग्लै्ड, मैक्कसको, चीनी ताइिे
आवद देशो् के सामने हमारे तीरंदाज

कब तक वटक िाते है्।  
वलंबा राम की हार:   हालांवक

भारतीर मीवडरा, तीरंदाजी महासंघ,
उसके कोच और तमाम एक्सिट्य
बड्ी-बड्ी हांक रहे ह्ै लेवकन ऐसा
िहली बार नही् हो रहा है। बार-बार
दावे वकए जाते है् और हेकड्ी हांकी
जाती है लेवकन हर बार ओलक्मिक से
िाली हाथ लौट आते है्। 

अब तो कुछ लोग रह भी कहने
लगे ह्ै वक भारतीर तीरंदाजी को
उसके दीन-हीन आवदवासी चैक्मिरन
वलम्बा राम की ‘हार’ लगी है जो वक
विछल ेकई सालो् स ेवबस्र् िकडे् हएु
है। लेवकन उनकी िैर-ख्वाह िूछने
वाले कम ही है्। वह कुछ साल िहले
तक राष््््ीर कोच भी रहे और अिने
जीते जी भारत की झोली म्े
ओलक्मिक गोल्ड देिने की तमन्ना
रिते है्।

िुबई n भारा/डेेस्क
आि््ामक बल्लबेाज सरू्यकमुार
रादव बुिवार को जारी
अंतरराष््््ीर व््िकेट िवररद
(आईसीसी) की टी20
अतंरराष््््ीर र्ैवकगं मे ्बलल्बेाजो्
की सूची मे् दूसरे स्थान िर
बरकरार है ्जबवक रवुा सलामी
बल्लेबाज रशस्वी जारवाल
छठे स्थान िर िहुंच गए।

र्तुराज गारकवाड् टी20
बल्लेबाजो् की सूची मे् एक
स्थान के नुकसान से आठव्े
िारदान िर है्।

वजंबाब्वे के विलाफ टी20
श््ृंिला म्े भारत की 4-1 की
जीत के बाद र्ैवकंग को अिडेट
वकरा गरा है।

श््ृंिला म्े 141 रन बनाने
वाले जारसवाल को चार सथ्ान
का फारदा हुआ है।

ऑस्ट््ेवलरा के ट््ेववस हेड
बल्लेबाजी रै्वकंग मे् शीर्य िर
चल रहे है्।

सीवनरर विलाव्डरो् की
गैरमौजूदगी मे् वजंबाब्वे दौरे िर
भारतीर टीम की अगआुई करने
वाले शुभमन वगल िांच िावररो्
मे् 170 रन बनाकर श््ृंिला के
शीर्य स्कोरर रहे। वह 36 स्थान

की लंबी छलांग के साथ 37वे्
स्थान िर है्। टी20 अंतरराष््््ीर
गे्दबाजो् की रै्वकंग मे् कोई
भारतीर शीर्य 10 म्े नही् है।

वजंबाब्वे के विलाफ श््ृंिला से
अक््र िटेल को ब््ेक वदरा गरा
था और वह चार स्थान के
नुकसान से 13व्े स्थान िर

विसक गए है्।
तेज गे्दबाज मुकेश कुमार

और वावशंगटन सुंदर को रै्वकंग
मे् फारदा हुआ है। तीन मैच मे्
आठ ववकेट चटकाने वाले
मुकेश 36 स्थान के फारदे से
46व्े स्थान िर िहुंच गए ह्ै।
िांच मैच मे् आठ ववकेट
हावसल करने वाले सुंदर 21
स्थान की छलांग के साथ 73व्े
स्थान िर है्।

इंग्लै्ड के आवदल रावशद
टी20 अंतरराष््््ीर ग्ेदबाजो् की
सूची मे् शीर्य िर है्। दव््कण
अफ््ीका के एनवरच नोव्किरा
और श््ीलंका के वावनंदु हसरंगा
का नंबर उनके बाद आता है।

टी20 अंतरराष््््ीर
ऑलराउंडर की सूची मे् भारत
के हाव्दयक िंड््ा चार स्थान के
नुकसान से छठे स्थान िर
विसक गए जबवक अक््र एक
स्थान के नुकसान से 13व्े
स्थान िर है्।

सुंदर और वशवम दुबे आठ
और 35 स्थान के फारदे से
ि््मश: 41व्े और 43वे् स्थान
िर है्। श््ीलंका के हसरंगा
ऑलराउंडरो् की सूची मे् शीर्य
िर चल रहे है्।

युवा सलामी बलंलेबाज यशसंवी जायवाल छठे संथान पर पहुंच गए।

सूय्यकुमाि आईसीसी टी20 िै्डकंग
मे् दूसिे स्थान पि बिकिािनई डिल़ली n भारा/डेेस्क

अंतरराष््््ीर व््िकेट िवररद
(आईसीसी) ने बुिवार को
आईसीसी डेवलिम्ेट िुरस्कार
2023 क ेवैव््शक ववजतेाओ ्की
घोरणा वजसम्े छह उभरते हुए
देश मेक्कसको, ओमान,
नीदरल्ैड, रूएई, नेिाल और
स्कॉटलै्ड शावमल है्।

विछले कैले्डर वर्य के
दौरान शानदार प््दश्यन के
अलावा महत्विूण्य िहल के
वलए 21 उभरते हुए देशो् म्े से
छह को िुरस्कारो् के वलए चुना
गरा और इनका चरन एक
प््वतव््ित िैनल द््ारा वकरा गरा।

आईसीसी की ववज््व्प् के
अनुसार इस साल ववजतेाओ् का
चरन अप््ैल मे् घोवरत क््ेत्ी्र
िरुसक्ार ववजतेाओ ्की सचूी से

वकरा गरा वजसे आईसीसी के
िूण्य सदस्र अविकावररो्, िूव्य
अंतरराष्््ी्र व््िकेटरो् और
आईसीसी ववै्श्क भागीदारो् के
एक प््वतव्ि्त िैनल द्ा्रा चुना
गरा वजसमे् प््ेस ट््स्ट ऑफ
इंवडरा की ववरि्् िेल ित््कार
मोना िाथ्यसारथी भी शावमल है।्
आईसीसी डेवलिमेट् (ववकास)
िुरस्कार 2002 मे् शुर् वकरे
गरे थे जो एसोवसएट सदस्र
देशो् मे् िेल को वैव्श्क स््र
िर बढ्ावा दने ेक ेवलए वकर ेगरे
काम क ेवलए वदर ेजात ेहै।्

आईसीसी ने छह देशों को आईसीसी
डेवलपमेंट पुरसंकार के ललए चुना

मैड़़िड n आईएएनएस/डेेस्क
वररल मैव््िड ने आविकावरक
तौर िर िुव््ि की है वक प््वतव््ित
वमडफील्डर लुका मोव््िक ने

क्लब के साथ एक नए अनुबंि
िर हस््ाक््र वकए ह्ै, वजससे
उनका कार्यकाल 2025 तक बढ्
जाएगा।

मोड््िक ने डियल मैड््िड के साथ अनुबंध 2025 तक बढ्ायाबावा को ववश््
जूवियर स्क््ाश
मे् कांस्य पदक

नई दिल्ली, भाषा। भारत के
शौर्य बावा न ेहू््सट्न मे ्चल रही
ववश् ् जवूनरर सक््ा्श
चैव्िरनवशि के लड्को ् क ेएकल
समेीफाइनल म्े वमस्् के शीर्य
वरीरता प्ा् प्् मोहम्मद जक्ावररा
स े0-3 स ेहारन ेके बाद का ंसर्
िदक हावसल वकरा। बावा
विछल े साल के उिववजेता
जक्ावररा स े41 वमनट तक चले
रोमा ंचक समेीफाइनल मुकाबले
मे ्5-11 5-11 9-11 स ेहार गए।
कुश कमुार (2014 म्े) क ेबाद
बावा ववश् ् जूवनरर
समेीफाइनल म्े िहंुचन े वाले
कवेल दसूर े भारतीर िरुर्
विलाड्ी है।्

खेल
भीलवाड़ा < गुऱवार < 18 जुलाई 2024 <   पेज-8
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Sepoy Shinde Prakash Anantrao
(18 Jul 1985)

On 18 Jul 1985. you made the supreme sacrifice fighting
terrorists in Leh Ladakh We remember your selfless service,
courage and determination and you continue to be an inspiration
to all of us.

Commanding Officer and all Ranks BraveAath
CENTRAL RESERVE POLICE FORCE

Bihar
18 July 2016

On July 18, 2016, based on intelligence, troops from the 205
CoBRA launched a Search and Destroy operation near Dumri
village forest area in Gaya, Bihar. Moving tactically, they entered
the core areas, challenging the Maoists in their supposed
stronghold. Alarmed by the troops' bold advance, the Maoists
laid a formidable ambush, triggering a series of IEDs followed
by indiscriminate fire.Swiftly recovering from the initial
onslaught, the troops launched a fierce counterattack with
tremendous targeted fire. A long and intense battle ensued,
with the troops' overwhelming fire and swift maneuvering
forcing the Maoists to flee after sustaining heavy damage. In
this fierce battle, ten brave hearts of the 205 CoBRA made the
supreme sacrifice. The nation will forever remain indebted to
them and their families.

CENTRAL RESERVE POLICE FORCE
MANIPUR

18 July 2000

The 112th Battalion of CRPF was deployed in Manipur to
maintain law and order. On July 18, 2000, a Road Opening
Party (ROP) was assigned to ensure the safety of NHPC
employees and their school bus. Approximately 1.75 km from
their camp in Imphal, the party was ambushed by militants.
Despite the militants having a tactical advantage, the troops
promptly repulsed the attack. Advancing fearlessly under
heavy fire, the troopers forced the insurgents to flee.
However, four brave soldiers sustained fatal injuries and
made the supreme sacrifice for the nation.

CENTRAL RESERVE POLICE FORCE
Jammu & Kashmir

18 July 1962
Shaheed Constable Trilok
Singh, posted with the 10th
Battalion of CRPF in Jammu
and Kashmir, laid down his
life for the nation on July 18,
1962, while on law and order
duty. His indomitable courage,

selflessness, and unwavering devotion to duty continue to
inspire the Force.

CENTRAL RESERVE POLICE FORCE
PUNJAB

18 July 1987
Shaheed HC Jeetan Yadav,
posted with the 49th
Battalion in Punjab, was
assisting the state police in
containing militancy. On July
18, 1987, at around 0200 hrs,
troops were patrolling

Sultanwind Road when they came under heavy fire from
terrorists hiding in a deserted graveyard. The patrolling party
fired back and kept changing positions. During this movement,
HC Jeetan Yadav was shot in the skull. He was evacuated but
succumbed to his injuries, making the supreme sacrifice for
the nation.

CENTRAL RESERVE POLICE FORCE
Jammu & Kashmir

18 July 1992
The 98th Battalion of CRPF
was deployed in Doda district,
Jammu and Kashmir, for
antiterrorist operations. On
July 18, 1992, while on an
area domination patrol, its
troops were ambushed by

militants who opened fire from a dense jungle. The troops
immediately retaliated and advanced, forcing the militants to
flee. During the encounter, Shaheed HC Vijay Shankar Rai and
Shaheed Constable T. Ravi, who fought courageously from the
front, were severely injured. Shaheed HC Vijay Shankar Rai
succumbed to his injuries the same day, while Shaheed
Constable T. Ravi attained martyrdom on July 22. The sacrifices
of these brave CRPF men will always be remembered.

CENTRAL RESERVE POLICE FORCE
JAMMU & KASHMIR

18 July 1990
The 24th Battalion of CRPF
was deployed in Srinagar,
Jammu and Kashmir, for
counter-insurgency operations.
On July 18, 1990, a section
was assigned escort duties
with vehicles. While passing

through a market area, unknown militants hurled a
grenade into one of the vehicles, which exploded, killing
Constable Ranjit Singh on the spot. He made the
supreme sacrifice in the line of duty.

Shaheed Head

Constable

K. OPENDRA
SINGH

01-02-1972 To

18-07-2016

205 CoBRA

Manipur

Shaheed

Constable

MANOJ KUMAR
20-05-1988 To

18-07-2016

205 CoBRA

Madhya Pradesh

Shaheed Head

Constable

ANIL KUMAR
SINGH

20-12-1981 To

18-07-2016

205 CoBRA

Bihar

Shaheed

Constable

RAVI KUMAR
10-01-1989 To

18-07-2016

205 CoBRA

Bihar

Shaheed

Constable

DIWAKAR
KUMAR

01-01-1987 To

18-07-2016

205 CoBRA

Bihar

Shaheed

Constable

SINOD KUMAR
01-07-1990 To

18-07-2016

205 CoBRA

Uttar Pradesh

Shaheed

Constable

HARENDRA
PANWAR

12-01-1991 To

18-07-2016

205 CoBRA

Uttar Pradesh

Shaheed

Constable

PALASH
MONDAL

19-01-1988 To

18-07-2016

205 CoBRA

West Bengal

Shaheed

Constable

DIPAK GHOSH
25-08-1989 To

18-07-2016

205 CoBRA

West Benga

Shaheed

Constable

RAMESH
KUMAR

10-02-1988 To

18-07-2016

205 CoBRA

Punjab

Shaheed SI

Nabal Kujur

12-7-1945 To
18-07-2000

112 Bn

Chhattisgarh

Shaheed

Constable

Arun Kumar
5-6-1972 To

18-07-2000

112 Bn

Odisha

Shaheed

Constable

Rang Lal Meena
18-7-1968 To

18-07-2000

112 Bn

Uttar Pradesh

Shaheed

Constable

Trilok Singh
7-8-1939 To

18-07-1962

10 Bn

Punjab

Shaheed Head

Constable

Jeetan Yadav
8-1-1946 To

18-07-1987

49 Bn

Uttar Pradesh

Shaheed Head

Constable

VijayShankarRai
30-7-1950 To

18-07-1992

98 Bn

Uttar Pradesh

Shaheed

Constable

Ranjit Singh
1-1-1961 To

18-07-1990

24 Bn

Haryana

Shaheed

Constable/Bugler

Mukesh Kumar
1-7-1974 To

18-07-2000

112 Bn

Uttar Pradesh

MUTHOOT HOUSING FINANCE COMPANY LIMITED
Registered Office: TC NO.14/2074-7, Muthoot Centre, Punnen Road, Thiruvananthapuram - 695 034,

CIN NO – U65922KL2010PLC025624 Corporate Office: 12/A 01, 13th floor, Parinee Crescenzo, Plot No. C38 & C39,
Bandra Kurla Complex-G block (East), Mumbai-400051 TEL. NO: 022-62728517, Authorised Officer Email ID:

authorised.officer@muthoot.com, Contact Person: Govind Ram Balram Sharma - 9212443181

PUBLIC NOTICE – AUCTION CUM SALE OF PROPERTY
SaleOf ImmovableAssetsUnder SecuritizationAndReconstructionOf FinancialAssets&EnforcementOfSecurity InterestAct, 2002
In exercise of powers contained in the Securitization and Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002, the
Authorized Officer of the Muthoot Housing Finance Company Ltd., (hereinafter referred to as the “Company”) has taken the possession of under
mentioned properties (hereinafter referred to as “Secured Asset”) and held as security in respect of HOUSING Loan facilities granted to below
mentioned customers (hereinafter referred to as “Borrowers”) and further It has been decided to sell the SecuredAsset on “as is where is”, “as is
what is”, “whatever there is” and “no recourse” basis/conditions by inviting sealed tenders from public in respect of the secured debt amounting to
amount in belowwith further interest and expenses thereon till final payment of the overdue fromBorrowers.

LAN No.: 13260117611
1. Babu Lal Dangi, 2. Pushpa Bai
3. Bhairu Lal Dangi Alias Bheru Lal Dangi (Guarantor)

Sr.
No.
1

Name of Borrower/s
& LAN

Possession
Type & Date

Symbolic Possession -
24-June-2024

Total O/s Amount (Rs.)
Future Interest Applicable

Reserve
Price (Rs.)

E.M.D.
(Rs.)

Rs.7,68,196.71/-
as on

16-July-2024

Rs.
17,50,000/-

Rs.
1,75,000/-

Description of SecuredAsset(s) / Immovable Property (ies): ALLTHATPARTANDPARCELOFTHEPROPERTYBEARINGKHASRANO1365,
PATTA NO 49204, VILLAGE – GANDOLI, GRAM PANCHYAT – SANGWA, PANCHAYAT SAMITI – MAVLI, UDAIPUR, RAJASTHAN, AREA
ADMEASURING IS 1558 SQUAREFEETS. BOUNDARYOFPLOTARE:- EAST :- GANGARAMS/OGANESHKABADA,WEST :- SELF LANDAND
BHAIRULALS/ODALUJI KABADA,NORTH :-HOUSEOFRAMLAL&GANESH,SOUTH :- SELFHOUSE&ROAD
InspectionDate&Time: 02-August-2024&03-August-2024 at 10.00AM to05.00PM
AuctionDate: 23-August-2024 10.00AM to03.00PM&Last date forSubmissionofBid: 22-August-2024
PlaceofSale: 1D-10/45,GroundFloor,SriAshapuraEnclave,Chitrakoot,Opp. PratapStadium, Jaipur, Rajasthan - 302021
Intendingbiddersmay inspect thepropertieson thedate and timeasmentionedabove.
Terms & Conditions of public auction:- 1) Sale is strictly subject to the terms and conditions mentioned hereunder as per extant guidelines
under SARFAESIAct, 2002 & also the terms and conditionmentioned in the offer/ tender document to be submitted by the intending bidders. 2)
The property will be sold on “As is where is” and “As is what is” “whatever there is” and “no recourse” condition, including encumbrances, if any.
3) The properties under auction can be inspected on the date & time specified above. For any queries with regards to inspection of properties or
submission of tenders, kindly establish contact to The Authorised Officers at respective locations on above mention contact numbers. The
interested buyers may send theirs offers for the above property in a sealed cover along with Demand Draft Payable at Mumbai favoring
“MuthootHousing FinanceCompany Limited”, towards earnestmoney deposit (EMD) 10%ofReservePrice. 4)Alongwith offer documents, the
intending bidder shall also attach a copy of the PAN card issued by the Income Tax department AND bidder's identity proof and the proof of
residence such as copy of the Passport, Election Commission Card, Ration Card, Driving license etc. 5) In no eventuality the property would be
sold below the reserve price. 6) The bidders present in the auction would be allowed to increase their offer multiples of Rs.10000/- in addition to
Reserve Price fixed. 7) All dues and outgoings, i.e., Municipal Taxes, Maintenance / Society Charges, Electricity and water taxes or any other
dues including Stamp Duty, Registration Charges, Transfer Charges and any other expenses and charges in respect of the registration of the
Sale Certificate in respect of the said properties shall be paid by the successful bidder/purchaser. 8) The successful bidder/purchaser shall
have to pay 25% of the final bid amount (after adjusting 10% of the E.M.D. already paid) within next working days from the acceptance of the
offer by theAuthorized Officer in respect of the sale, failing which, the earnest money deposit will be forfeited. 9) The balance 75% of the Sale
price shall have to be paidwithin 15 days of conveying the confirmation of the sale to the successful Purchaser by theAuthorizedOfficer or such
extended period as agreed upon in writing by and solely at the discretion of theAuthorized Officer. 10) TheAuthorized Officer reserves his right
to vary any of the terms and condition of this notice for sale, without prior notice, at his discretion. 11) TheAuthorizedOfficer reserves the right to
reject any/all bidswithout assigning any reason.All the bids received from the prospective bidders shall be returned to themwithout any liability /
claim against M/s Muthoot Housing Finance Company Ltd. 12) The borrower's attention is invited to the provisions of sub section 8 of section
13, of the SARFAESIAct, in respect of the time available, to redeem the secured asset. 13) Public in general and borrower(s)/ mortgagor(s) in
particular please take notice that if in case auction scheduled herein fails for any reasonwhatsoever then secured creditormay enforce security
interest by way of sale through private treaty. The borrower(s)/guarantor(s)/mortgagor(s) are hereby given.STATUTORY 30 DAYS NOTICE
UNDER RULE 8(6) & 9 of The Security Interest (Enforcement) Rules of SARFAESI ACT. Borrower/s are also requested to remove their
uncharged belongings from the propertywithin 30 days' time else it will be removed fromproperty on their risk and cost.
Place: Rajasthan, Date: 18-July-2024 Sd/- Authorised Officer, For Muthoot Housing Finance Company Limited

CENTRAL RESERVE POLICE FORCE
PUNJAB

18 July 1990

The 87th Battalion of CRPF was deployed in Ludhiana district,
Punjab, for counterinsurgency operations. On July 18, 1990, a
platoon led by Sub Inspector Narayan Lal was assigned area
domination and patrolling duties in a village. As they
approached a field, militants hiding there opened fire. The
platoon took positions and fiercely responded. The battle lasted
several hours, with Sub Inspector Narayan Lal effectively leading
the troops. In the exchange of fire, Sub Inspector Narayan Lal
and Naik Ram Kumar laid down their lives, upholding the highest
traditions of the Force.

CENTRAL RESERVE POLICE FORCE
JAMMU & KASHMIR

18 July 2000
The 91st Battalion of CRPF
was deployed in Jammu and
Kashmir to maintain law and
order and curbmilitant activities.
On July 18, 2000, based on
specific intelligence, the
troops conducted a search

operation in Tarhama village, Baramulla district. While laying
a cordon, the militants opened heavy fire. Shaheed Head
Constable A Abdul Majid retaliated effectively, killing one militant
and forcing others to retreat. Despite being hit by a bullet, he
continued fighting until he succumbed to his injuries, attaining
martyrdom. In this operation, two militants were neutralised.
His courage and resolve earned him the President’s Police
Medal for Gallantry posthumously. The nation will forever
remain indebted to him and his family.

Shaheed SI

Narayan Lal

4-3-1944 To
18-07-1990

87 Bn

Rajasthan

Shaheed Naik

Ram Kumar

2-4-1950 To
18-07-1990

87 Bn

Haryana

Shaheed Head

Constable

A. Abdul Majid
5-1-1962 To

18-07-2000

91 Bn

Tamil Nadu

Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under
section 13 (12) read with Rule 9 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the borrowers
mentioned herein below to repay the amount mentioned in therespective notice within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, undersigned has taken possession of the property described herein below in exercise
of powers conferred onmeunder Section 13(4) of the saidAct readwithRule 9 of the said rules on the datementioned below.
The borrower and guarantor in particular and the public in general is hereby cautioned not to deal with the property and any dealings with
the property will be subject to the charge of the Vastu Housing FinanceCorporation Limited Branch for an amountmetioned as below and
interest thereon, costs etc.

S N

1

2

3

Name of Borrower,
Co-Borrower and LAN No.

Tofan Mal Kumawat, Savitri Devi
HL0000000123185

Vimal Kumawat, Nitu Kumawat,
Kailash Chand

HL0000000134341

Om Prakash, Vishanu Devi,
Premchand Gurjar
HL0000000098775

Date & Amount of
Demand Notice

20-Apr-24
Rs.4103584 as on

16-Apr-24

20-Apr-24
Rs.2611916 as on

16-Apr-24

19-Oct-23
Rs.1020097 as on

12-Oct-23

Description of Property

Flat/unit No. S-01 And \S-02 On second floor,
(without Roof Rights),At Plot No.-486, chemeMoti
Nagar (west), Vaishali Nagar, District Jaipur,
Rajasthan, 302021,Area of Property: 1500Sq.ft.

Flat No G 1 On Ground Floor In Plot No 486
Scheme Moti Nagar West, Near Vaishali Nagar
Jaipur, Rajasthan, 302021, Area of Property: 750
Sq.ft.

Admeasuring 1092Sq. Ft., Patta No. 06, Village,
Bikran Ps, Mandalgarh Dist, Bhilwara Rajasthan,
311604

Date & Type of
Possession

Symbolic
Possession Taken
on 16-07-2024

Symbolic
Possession Taken
on 16-07-2024

Physical
Possession Taken
on 12-07-2024

VASTU HOUSING FINANCE CORPORATION LTD

Authorised officer
Vastu Housing Finance Corporation Ltd

Date : 18.07.2024
Place : Jaipur, Bhilwara

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,

Sewri (West), Mumbai 400015. Maharashtra.

CIN No.: U65922MH2005PLC272501

POSSESSION NOTICE

This is to inform the public at large, that FEDBANK FINANCIAL SERVICES LTD., has decided
to conduct Auction of Gold ornaments belonging to accounts (mentioned below) which
have become overdue or which have defaults or margin breach customers. The Auction
would be held at respective Branches specified below on Monday 29-07-2024 between
10.00 a.m. to 12.00 p.m. This would continue till the auction process is over.

Fatehpur - Jaipur 9783337555 FEDGL05050000698, 0000700, 0001485
FEDBD05050000021 Jhotwara 9485632094 FEDGL04940000770 Kalwar Road
9840047982 FEDGL04410002114 Mansarovar - Jaipur 8114454935 FEDGL05040000439
Murlipura 0141-4003333 FEDGL04420002832, 0001857, 0001873, 0002304, 0002942,
0003016, 0003073 Navalgarh - Jaipur 7014643060 FEDGL05060001314, 0000630,
0000637, 0001299, 0001113 Ramganj Jaipur 8302468164 FEDGL04800001282 Sanganer
8302486184 FEDGL04930001333, 0001337, 0001341 FEDDS04930000113 Sikar
1572294009 FEDGL04210004708, 0003565, 0003573, 0003575, 0003581, 0003586,
0003588, 0003599, 0003946, 0004753 FEDDS04210000286 Vaishali Nagar 1414376159
FEDGL04400001003

Change in Venue or Date, if any will be displayed on our Website www.fedfina.com.
All bidders participating will be intimated subsequently with respect to acceptance or
rejection of bids submitted by them. Customer who want to release their ornaments
shall visit at the base branch wherein the ornaments were pledged by the customer or
contact at the number mentioned above on/or before 27-07-2024 subject to the terms
and condition applicable.

Auction will be conducted at respective branches, in case the auction does not get
completed on the given date due to any reasons, the auction in respect thereto shall be
conducted on subsequent working days at district level branch after displaying the details
on our Website. No further communication shall be issued in this regard.

Dated :18-07-2024 For, sdl- Authorised Signatory
Place : RAJASTHAN Fedbank Financial Services Ltd.,

FEDBANK FINANCIAL SERVICES LTD. AUCTION NOTICE

Jaipur Jaipur
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